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C.P. No. 6/2016

Advocate, Shri Shahid Kazmi for the petitioner. Shri Krishna Dev Vyas,
C.G.S.C. representing the ROC. Learned C.G.S.C. seeks time to offer his

comments on the current affidavit of Sri Shrikant Sharma filed by the

petitioner Company. Hence, the time 1s granted.

A copy of the affidavit be provided to the C.G.S.C, the case is now fixed

for hearing.

The matter be listed on 094428 T

Date: 12/10/2017 H.P. Chaturvedi, Mémber(Judicial)
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